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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF:
AMIT KUMAR APPLICANT

VERSUS

STATE OF U.P. & ORS RESPONDENTS

ACTION PLAN IN COMPLIANCE WITH ORDER DATED 1/08/2025 ON
BEHALF OF - DISTRICT MAGISTRATE, SAHARANPUR r UTTAR

PRADESH (U.P.)

MOST RESPECTFULLY SHOWETH:

1. I, Manish Bansal, aged about 35 years S/o Shri Ram Avtar Bansal,

presently posted as District Magistrate, Saharanpur, Uttar Pradesh, do

hereby solemnly affirm and state as under:

b
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2. It is respectfully submitted that this Action Plan is placed before the
Hon'ble National Green Tribunal in compliance with its Order dated
01.08.2025. The Action Plan delineates the measures undertaken and
proposed by the District Administration, Saharanpur, for the restoration,
rejuvenation and protection of the Saidhli/Khokhri River. In particular, it
addresses the Tribunal’s directions to identify all drains (minor and major)
discharging into the river, prevent domestic S€wage entry, demarcate
flood plains, remove encroachments, ensure continuous river flow and
undertake necessary environmental safeguards,

3. Inspection and Survey of Discharges:-Pursuant to the Tribunal’s
directive, a joint site inspection and aerial (drone) survey of the
Saidhli/Khokhri River was Carried out in Tehsil Nakur under the supervision
of the Executive Officer, Municipal Council Gangoh, together with Revenue
and other District officials. This survey confirmed that untreated domestic
sewage from eight (8) villages is presently discharging into the river. The

Revenue Officer’s (Lekhpal) detailed report and the drone-survey data
‘ OﬁP\RYﬂ

jmated total daily sewage inflow from these villages is being compiled;
’ OF “\\%\?eliminary figures indicate flows on the order of few hundred Kilolitres
per day. It is respectfully submitted that, as per the time-bound plan, all

identified drains have been marked for interception and diversion to
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treatment facilities, True copy of the Revenue Officer’s report and
the drone survey data as received from the office of additional
district magistrate is attached herewith and marked as Annexure
P/1.

4. Proposed Sewage Treatment Plant (STP):-In order to treat domestic
effluent currently entering the Saidhli/Khokhri River from Gangoh and
adjacent areas, the District Administration has moved forward with a
Sewage Treatment Plant (STP) proposal. The Executive Engineer
(Construction Division, U.P. Jal Nigam, Saharanpur) was requested by the
Municipal Council, Gangoh (letter dated 25.10.2025) to prepare a Detailed
Project Report (DPR). The Jal Nigam has since submitted a DPR)
conforming to Swachh Bharat Mission 2.0 guidelines, with a planning
horizon up to 2056. The DPR envisions construction of a 5.50 MLD
Capacity STP. Key project details include land requirement, tendering, and

,&?fundung land for the STP is being identified by the Municipal Council, and

X6 pro;ect Is scheduled to commence immediately upon allotment of

’

“& OF ‘Ng\hﬁ phased milestones for design, procurement and commissioning. It is

4

respectfully submitted that this institutional arrangement ensures long-

term treatment of Sewage that would otherwise pollute the river. True

copy of the Detailed Project Report received from Office of Nagar
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Palika Parishad Gangoh, District Saharanpur and the related
correspondence are attached herewith and marked as Annexure
P/2,

. Interim Village Wastewater Treatment Measures:-FoHowing the
Tribunal’s guidance, the District Panchayati Raj Officer, Saharanpur,
€xamined 20 villages identified by the Sub-Divisional Magistrate, Nakur
(letter 20.08.2025) as potential polluters. Out of these, eight (8)
villages have been selected for urgent, short-term wastewater treatment
interventions. As per the detailed plan (Annexure P/3), sewage from these

villages will be intercepted in local drains and subjected to chlorination

biological contamination of the river in the short term. True copy of the

detailed plan for the eight villages in question as received from

District Panchayat Raj Officer, Saharanpur is attached herewith

and marked as Annexure P/3, ‘
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6. Flood Plain Demarcation Status:- In compliance with the NGT’s
directions, the flood plain demarcation exercise for the Saidhli/Khokhri
River is underway. The Executive Engineer (Irrigation) Saharanpur has
coordinated with the National Institute of Hydrology (NIH), Roorkee. After
initial submission of river data to NIH, the Director of NIH, Roorkee,
reported (letter dated 28.08.2025) that flood plain mapping and hydraulic
modelling are currently in progress. NIH has committed to complete the
flood plain mapping by 30.11.2025, after which a Gazette Notification will
be issued by 31.12.2025 and permanent flood plain pillars erected by
28.02.2026. These timelines align with the Tribunal’s mandate for time-
bound action. Upon notification, no new construction will be permitted
within the demarcated flood plain, . and any existing “kaccha”

achments thereln will be targeted for removal under the action plan

GPhus the flood plain demarcation is on schedule for completion as

\vthe Tribunal’s order. True copy of the NIH, Roorkee

communication on flood plain zoningas received by Executive

Engineer Irrigation Construction Division, Saharanpur is
attached herewith and marked as Annexure P/4.

7. Encroachment Removal Action Plan:- Pursuant to the Tribunal’s

Order and the meeting of 20.08.2025, a time-bound action plan has been

formulated for removal of encroachments on the flood plain. Under this
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plan reports from Revenue Inspectors, Lekhpals and local officials were
consolidated by the Tehsildar and Sub-Divisional Magistrate, Nakur. The
plan categorizes encroachments (kuccha huts, fenced fields, etc.) in the
affected villages and schedules removal operations in phases. All identified
encroachments are targeted for demolition or relocation by 30.11.2025.
Progress reports are being logged weekly, and local police and revenue
officials have been instructed to ensure compliance. Site photographs and
list of encroachers are maintained on record. It is respectfully submitted
that these steps will clear the statutory flood plain of illegal occupation
within the Tribunal’s stipulated timeframe. True copy of the time-
bound action plan for encroachment removal as received from

additional district magistrate, Saharanpur is attached herewith

—and marked as Annexure P/5,
SIARY 5>

uous Flow Restoration Plan:- [t is respectfully submitted that

O

(MNREGA), Saharanpur. Key components of the plan include desilting and
excavating silted river reaches, removal of minor bunds obstructing flow,
and rainwater harvesting in upper catchments to augment base flow. The

plan sets a deadline of December 2025 for ful| implementation. Specific
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interventions (e.g. clearing inlets, constructing check-dams upstream) are
Costed and sequenced in the action plan document These measures,
coupled with the Seéwage prevention steps above, are expected to
significantly improve river flow continuity. True copy of the action plan
as given by Deputy Commissioner (Labour Employment),
Saharanpur is attached herewith and marked as Annexure P/6.
9. Sukhedi Village — Riverbed Assessment: - A special inspection was
conducted for Village Sukhedi (Tehsil Nakur), where concerns of channel
narrowing had been raised. The Block Development Officer and Tehsildar
report that Sukhedi is undergoing land consolidation (chakbandi), and
Khasra records show the village area at 4.99830 hectares, of which 0.1780
hectare is designated as river bed. Field measurements on 22.08.2025
confirmed that the Saidhli/Khokhri channel flows as per the official shajra
(revenue sketch) through Sukhedi. The channel length within the village
o ARJ’so(r;3 km, with the channel width varying between 7—9 metres and

<
| # (A %kaents (“riverbanks”) of 2 metres on each side. Thus, there is no

egHstriction beyond the recorded riverbed width; the river is free-flowing
- OF oY/
within these limits, Any future widening or rejuvenation works in Sukhedi
will be undertaken in consultation with the State’s Land Records
Department under the chakbandi scheme, ensuring no private land is

illegally encroached. True copy of the re(q;rt/on Sukhedi Village and
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the findings of the field inspection as given by Office of the
Tehsildar Nakur, District Saharanpur are attached herewith and
marked as Annexure P/7

10. It is respectfully submitted that the District Administration will continue
strict compliance with any further orders or Clarifications issued by this
Hon'ble Tribunal. All actions taken are documented through official
communications and minutes, as noted in the annexures. The annexures
attached to the original status report (reproduced here as Annexures P/1
to P/7) contain full details — including tables of villages, schedules of

works, survey data and correspondence - to substantiate the above

actions and timelines. q
Kok,

DEPONENT

VERIFICATION

: %Hﬁgéél solemn affirmation at Saharanpur, Uttar Pradesh on this 31st

day of October 2025 that the contents of the foregoing affidavit are true

and correct to the best of my knowledge and no part of it is false and
nothing material has been concealed therefrom.
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ULB(PZ'L';';';&O" 59279 Shum Population o Slum Area(Sgkm) o M""ic';:l‘:“"’ Ing
ANNEX 3B: CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT
(As referred in Chapters 2 and 7)
(To be filled in only for Cities below 1 Lakh Population, as referred in Chapters 2 and 6)
Detaile
A GENERAL INFORMATION
iy B Location and Physical aspects
o NAGAR PALIKA PARISHAD GANGHO DISTT - SAHARANPUR
ila Location Name of the City, District, State UTTAR PRADESH
Municipal Area In $q, km and Class of Town 65q.km, Class 1
25
1b Physical Aspects Humbsr of Wards
Geagraphical deseription -Hilly area, river, Flceacta
Environmental sensitive area etc,
Map depicting administrative boundaries, roads
and railways, water bodles, Important landmarks Available
10 Maps ete. (If not available, to be prepared)
Topo-Sheet (ref: Survey of India, Scale -
1:50000)(if not readily available, get it) dyallable
2z Demography and Growth pattern Population
Census data - Latest census data and previous 2026 2041 2056
census data (population projection for 2026,
2041 and 2056) 70570 79580 86290
Slum population 2026 2041 2056
Population 0 (1] 0
Households 0 ] 0
Density 0 ] 0
2a Population Non slum population 2026 2041 2056
Population TO570 Ta580 B6Z90
Households 14114 15916 17258
Density 11762 13263 14382
Floating population - Population per day [if
avallable from tourism department) 3523 2 R
Decadal Population growth rate (in %) 19.05%
by Land Use information and Development
La:;:i ‘::‘*! Clammca“_nr :n T:uiilty—[Frea Mndet Area under residential 81% ,commercial 05% Institational 7%
DA O ML s e DEREEIERS Jopen areas 7%, slums not avallable
3a Land Use pattern slums (available / not available]]
Details of Population and projected growth 1.90% Per Year
Map deplcting the existing land use - residential,
ib Maps commercial, Institutional, slums, green cover, Available
open land ete, (available / not available)
TECHNICAL INFROMATION: Information regarding Used water infrastructure facilities
M netalfs of exlsting sewape i frasty z
Brief description of existing sewage infrastructure in the town:
(i) STPs NA
(ii) FSTPs NA
4.a [iii) Existing sewers NA
(iv) Drains 01 No. Main drains and 04 No. Branch Drain available
(v]  Number of cesspool(desludged) tankers 1 No.
(gove fprivate) :
Funding Agencies & amount NAGAR PALIKA PARISHAD GANGHO
Sewage Management

i
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Estimated sewage generatlon (in MLD for 2026 2041 2056
Sewage Generation
2026.2041,2056) 275 8.74 047
NETWORK COVERAGE
« Present populati d with A 0
network
- Present population uncovered with sewerage 70570
network
SEPTAGE
« Status of scheduled desludging (by L6
ULE/Licensed operator) -
Drainage
- Number of drains with length & material of - e
construction ete, (width more than 75 cm) l-Ma_m Drain -Mirza
carrying sewage into the surface water body or Nursing home to
Madhi Lakhnoti road
open land
3500Mtr,
Branch Drains
Collacti dac 01 main drainand |1- Bye Pass Road
(AR LR YAy ATICE: 04 No. four No.  |Drain-1400 Mtr, 05 No drains are
branch drains are |Z-Ganesh Sankar constructed with
available in ULE | Student Chowke concrete and bricks
boundry Drain 1500 Mtr,
3- Gujran To Dabbar
Pond Drain 1950
Mer. 4-Subje
Mandi Drain 1100
Mtr.
- Status of drains with or above 75 cm width Partially Uncovered
[covered/uncovered)

- Number of outfall locations along with estimated
quantity of sewage (dry weather) being 05 Nos outfall 5.42 MLD
discharged into surface water body or open land

?w“elrr:illlj:ﬂil:::a‘uon B 1-Main Drain -Mirza Nursing home to Lakhnotl road 4500 Mtr,
29, , Long-77.
| Matural drain/surface water body/ open land) {La/29 7637800, Long 771910032

Used water treat (including cotr 4]
Are the used water treatment facllity available Ny
[yes/no)
1f*yes’
Treatment technology and Capacity (MLD)
= Current capacity utilization=under/over (MLIDY) 0
+ Quantity of used water treated (MLD) 4]
+ Quantity of septage co-treated (KLD) 0
Treatment (Septage, Used water) | Reuse (treated used water, sludge, biogas) o
Infarmation along with respective quantity
Septage treatment
Are the septage treatment facility available No
(yes/No)
I 'yes'
Qua nﬁty of septage to be treated {KLD) 0
Treatment technology and Capacity (KLD) o
Cﬁrmnt utilization - under/over (KLD) 0
Reuse (treated used water, sludge, biogas)
Information along with respective quantity 0

For existing used (waste) water collection, conveyance and treatment facility

+ Responsible agency By ULE

- Household sanitation tariff - Monthly (Rs) 0

+ Conservancy tax as part of property tax o

D&M cost for the cunveyanr;e and treatment : 0
Operation and Maintenance | facility (Rs)

: Cost recovery (%) 0

For existing septage (faecal shu collection, conveyance and treatment facili

« Responsible agency By ULB

- User charges for desludging conveyance and

disposal per household (Rs) : P00/ THp

- O&M cost for the treatment facility [Rs) o

+ Costrecovery (%) i 0%

.:"'?‘Iy:*/
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y Before After implementation
Indicators Benchm ark implementation of o5 projat
Coverage of Sewerage Network 50% 0 50%
Collection efficlency of Sewerage Network 100% a 100%
Adequacy of Sewage Treatment Capacity 100% ] 1009
Quality of sewage treatment 100% i} 100%
Extent of Reuse and Recycling of Sewage 20% 0 20%
Extent of cost recovery in sewage, used water
5e Service Level Benchmark - Present | management 100% 0 100%
| i ints
Efficiency in redressal of customer complain 80% 0% 80%
Efficiency in Collection of sewage [ used water a0 0 90%
Charges
Access to toilets 100% o 100%
Scheduled desludging 100% 0 100%
Notified tariff for desludging Yes Ves
Map depicting the coverage of existing sewer not available
network coverage and onsite system
s Maps Access to toilets Yes
Scheduled desludging Yes
Notified tariff for desludging Yes
C INSTITUTIONAL AND GOVERNANCE
GO Institutional framework
Whether Municipal Sanitation Bye Laws notify e i
B Sr tarlff for sanitation/sewage services (details) notified and implemented
6.a y Fra k
State Sanitation Strategy (available / not Available
latlel
Institutional Arrangement Roles and Responsibilities for dealing with
6.b sanitation/ sewage services. Sri Krishan murari (Executive Officer)
5 5 " Operation & Greivance
Services Planning Tmplementation Maintenance Beytue collstiia management
LLP JAL NIGAM GNANGHO NAGAR GNANGHO NAGAR | GNANGHO NAGAR
1) Septage management U P JAL NIGAM { URBAN ) {URBAN } PALIKA PARISAD PALIKA PARISAD PALIKA PARISAD
U.P JAL NIGAM GNANGHO NAGAR GNANGHO NAGAR | GNANGHO NAGAR
3 i sl O (URBAN) PALIKA PARISAD | PALIKAPARISAD | PALIKA PARISAD
GNANGHO NAGAR | GNANGHO NAGAR GMANGHO NAGAR | GNANGHO NAGAR
3 community / Public toilets GMANGHO NAGAR PALIKA PARISAD PALIKA PARISAD PALIKA PARISAD PALIKA PARISAD PALIKA PARISAD
Implementation of e-governance in ULBs
6.c Governance and Reforms - |(ayailable / not available) Available
D Capacity Enhancement
Capacity Management
Details of the persennel engaged in sanitation Total 157 workers are ingaged to sanitation services
services along with roles and responsibilities.
5 Resource De t
a Anman ; Outsourcing of staff and services (available / not 98 workers Available
available)
E GAP ANALYSIS:
Analyze the projected requirement of used water |For Treatment of used water required 7.75 MLD Capacity of the
Ba infrastructure/facilities in 2025, 5TP cum 8,60 KLD Co- Treatment Plant, 1&D Work
Bh Identity the avallable infrastructure in good condit 01 no Cesspool tanker avallable in ULD
Analyze the gap in various areas and suitably club as part of a project / DPR
-Sewer network No Sewer Network exist in ULE, and about 100% sewage generated
in ULB is disposed in the open drain/areas eventually the river and
required to covered who lived in Core Sanitation Zone as per SEM
2.0 Guideline
B¢ ‘Septage conveyance 01 na Cesspool available in ULE and 02 No.Cesspool tanker tanker
is required,

STP cum FSTP

For 100% treat used water generation [n ULB required 7.75 MLD
Capacity of the STP cum 8.60 Co- Treatment Plant, Presently 0 MLD
capacity STP cum FSTF plant exist in ULB.

Recycle and reuse potential

hgriculture, Harticulture and Gardening and Water Body recharge et

b
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Onabove lines identify varlous DPRs/ plan for projects related to

Mo [&D Waork done in ULE and No STP Plant Infrastructure

-1&D and STP cum FSTP
available, 2116 Lacs
5TP of 550 MLD Proposed
-Sewer network No Sewer Network exist In ULBs and required 100 percent sewer
network to cover population in Core Sanitation Zone as per the 2125 Lacs
¥ CONGUUSION SBM 2.0 guideline.
-Storm water drainage system ULE Have no Storm Water Drains to cover 100 percent Population .00
with Storm Water Drainage System ;
-Recycle and reuse projects Presently No Treatment Plant is avatalable in ULE But After
Implementation of Project ULE will Recycle/Reuse more than 20 0.00
Percent of Used Water.
Gap In human resources for execution and 0&M ULE need capacity building of their employees for the execution of
etc. projects. 0.00
Total Rs | in Lacs.) 4241
Par capita Cost {IN RS.) 6010
Par capita Cost (without Sewer Network in Core Sanitation Zone) (IN RS.) 1998
Funding requirement
Total fund required (In cr) Central share (In cr) State share (Incr) | ULB share (In cr) Others (pl speciiy)
2116 10.58 6.98 3.60
Road for 1g Missi &
Target/Year 2021-22 2022-23 2023-24 2024-25 2025-26 Remarks
Cities ODF++ ODF++
Cities Water+ watert

(ProjefTidanager)
Construction Unit UP Jal Nigam { URBAN)
Saharanpur

16
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OFFICE OF THE POJECT MANAGER CONSTRUCTION UNIT UP JAL NIGAM (URBAN),
SAHARANPUR

CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT FOR NAGAR
PALIKA PARISHAD GANGHO UNDER SBM 2.0 PROGRAMME DISTT - SAHARANPUR

ABSTRACT OF COST
SL.No Description Unit Qty Rate Amount
1 2 3 o4 5 6

1 1&D and STP with Co- Treatment Plant

(a) |STP Cum with Co- Treatment Plant MLD 5.50 190 1045.00

I&D System ( including interception
2 |structure, pumping station and diversion
network to STP)

i |SPS No. 1.00 200 200.00
ii |I&D Structure MLD 5.50 8 44.00
iii |Interception sewer Km 6.00 40 240.00
iv  |Rising Main Km 8.45 60 507.00
v |Effuent Km 1.00 50 50.00
vi  |Cess Pool Tanker No. 2.00 15 30.00
Total Rs. 2116.00

1 Sewer Network and House Connection in Core Sanitation Zone

i Sewer Line Km 42.50 50.00 2125.00

A

PROJECT ENGINEER
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OFFICE OF THE POJECT MANAGER CONSTRUCTION UNIT UP JAL NIGAM (URBAN),
SAHARANPUR

CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT FOR
NAGAR PALIKA PARISHAD GANGHO UNDER SBM 2.0 PROGRAMME DISTT -
SAHARANPUR

Funds to be required from State Government & ULB

Rate — Total Amount as per
SLNo Description Unit Qty (in (o Lacs) % age Share funding availabe in
Lacs) Lacs.

Sewer Network and House Connection in Core Sanitation Zone

(& 0%
Sewer network (1.20m sewer
line per person of 50% Ny
1 population of CSZ = 1.20 x Km | 42.50 | 50.00 [ 2125.00 S 100% 2125.00
0.50 x 70570)
U 0%
Total 2125.00 2125.00

Ched

PROJECT ENGINEER
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OFFICE OF THE POJECT MANAGER CONSTRUCTION UNIT UP JAL NIGAM (URBAN), SAHARANPUR

CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT FOR NAGAR PALIKA
PARISHAD GANGHO UNDER SBM 2.0 PROGRAMME DISTT - SAHARANPUR

Funds to be required from State/Central Government

Total
Amount as
ois ’ Rate Amount | . 7
SL.No Description Unit Qty fufach) | (s o age Share | per Fllndl!lg
availabe in
Lacs.
1 2 3 4 5 6 7 8 9
1 I&D and STP with Co- Treatment Plant
50% 522.50
(a) STP with Co- Treatment Plant MLD 5.50 190.00 1045.00 S 33% 344.85
17% 177.65
1&D System ( including interception
2 |structure, pumping station and
diversion network to STP)
C 50% 100.00
i SPS No. 1.00 200.00 200.00 S 33% 66.00
u 17% 34.00
C 50% 22.00
ii 1&D Structure MLD 5.50 8.00 44.00 S 33% 14,52
U 17% 748
G 50% 120.00
iii Interception sewer Km 6.00 40.00 240.00 5 33% 79.20
u 17% 40.80
Cc 50% 253.50
iv Rising Main Km 8.45 60.00 507.00 S 33% 167.31
U 17% 86.19
L& 50% 25.00
v Effuent Km 1.00 50.00 50 S 33% 16.50
u 17% 8.50
C 50% 15.00
vi Cess Pool Tanker No. 2.00 15.00 30.00 S 3% 9.90
U 17% 5.10
Total 2116.00 2116.00
Total Estimate cost 2116.00
Total Central Share 1058.00
Total State Share 698.28
Total ULB Share 359.72

N2

PROJECT ENGINEER
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OFFICE OF THE POJECT MANAGER CONSTRUCTION UNIT UP JAL NIGAM
(URBAN), SAHARANPUR

CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT FOR
NAGAR PALIKA PARISHAD GANGHO UNDER SBM 2.0 PROGRAMME DISTT-
SAHARANPUR

Co - Treatment Plant Capacity Estimation

1 |Population in the fringe areas 35285
After Reducing the population

# dependent on twin pit system 28228
For Generation from septic tank per :

3 annum ( As per IS Code 2470) 28228 x 110 Lu 3105080.00

4 |Total FS Accumulated in Town Lts ( Per annum ) 3105080.00

5 |FS Accumulated per day in town KLD 8.51

6 |[Capacity of the co treatment facility 8.60 KLD

.-‘\YI )»-;'L

Project' Engineer




1-  Population:-

566

TECHNICAL STATEMENT

The population figures based on census records for Gangho Nagar Palika parishad Distt- saharanpur for the five decades that for 1671,1981,1991,2001,2011 are detailed below .

Population Details

i 1971 1981 1991 2001 2011
s, 5US
Ward
Code 2011
- % Total Total Total Total Total SC/ST No.of HH
1 [WARD NO.-0001 Bl6 1103 1378 1814 1993 120 399
2 | WARD NO.-0002 1121 1432 1815 2345 2610 160 522
3 | WARD NO,-0003 1084 1465 1840 2216 2435 153 A87
4 | WARD NO.-0004 1278 1715 2209 2906 3194 188 639
5 | WARD NO.-0005 op 1228 1535 1987 2183 130 437
6 | WARD NO.-0006 784 1010 1274 1668 1833 135 367
7 | WARD NO.-0007 1339 1809 2302 3029 3329 200 666
& | WARD NO,-0008 058 1295 1618 2129 2340 141 468
9 | WARD NO.-000% 1314 1798 2278 2991 3287 135 657
10 | WARD NO.-0010 1070 1446 1808 237% 2614 155 523
11 | WARD NO.-0011 1110 1497 1871 2463 2707 162 541
12 | WARD NO.-0012 1464 1978 2532 3332 3661 219 732
13 | WARD NO.-0013 800635 652 81 1ot 1449 1592 a4 318
14 | WARD NO.-0014 609 945 1250 1644 1807 108 361
15 | WARD NO,-0015 1583 2139 2674 3518 3866 231 773
16 | WARD NO.-0016 652 481 1098 1445 1588 96 318
17 | WARD NO.-0017 1240 1675 2094 2755 3028 182 606
18 | WARD NO.-0018 1152 1556 1945 2560 2813 168 563
19 | WARD NO.-0013 854 1154 1442 1897 2085 124 a7
20 | WARD ND.-0020 620 838 1048 1379 1515 0 303
21 | WARD NO.-0021 374 T16 o0 1276 1402 =0} 280
22 | WARD NO.-0022 041 1271 1589 2091 2298 136 460
23 | WARD NO.-0023 749 1013 1266 1665 1830 102 366
24 | WARD NO.-0024 735 993 1241 1633 1795 114 359
25 | WARD NO.-0025 603 816 1019 1341 1474 116 295
Total 24300 32713 41198 53913 59279 3609 11856
Population Projection
5l.No. Year Population Decade Increase Increase % of Increase
1 1971 24300
2 1981 32713 8413 0.35
3 1991 41198 8485 72 0.26
4 2001 53913 12715 4230 031
5 2011 59279 5366 7350 0.10
Total 34978 -3047 1.01
Average d = 8745 ! -1016 0.23
A).  Arithmetical Progression Method:-
The population at the end of any year is given the following expression.
Pn=P+dx0lxn
Whera,
Pn= Population after and years after base year
F= Population at the end of base year 2011 which is 58279.00
d= Average increase In population decade B744.67
n= No. of years after base year
1= Population in year 2026 552790 + { 15 8745 )
72395.0
Say T2400.0
iij-  Population in year 2041 53279.0 + { 3.0 8745 |}
85513.0
Say 85520.0
i} Population in year 2056 59279.0 + { 45 8745 )
S8630.0
Say 98630.0
Bl Geometrical progression Method:-
The population at the end of any year is given the following expression,
Pn=p (147 )000"

22
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TECHNICAL STATEMENT

23

Increase(r
= 0.23
Say = 0.23
Where,
Pn= Population after and years after base year
P= Population at the end of base year 2011 which is 59279.00
= Geometric decadal increase which is 0.23
n= No.of years after base year
1)- Population in year 2026 = 59279.00 1 + 023 )*
807828
Say = 80750.00
iil- Population in year 2041 = 59279.00 { 1 + 0.23 )3
= 110087 3
Say = 110090.00
li}- Population in year 2056 = 59279.00 {1 + 0.23 )**
= 150022.2
Say = 150030.00
€. Incremental Progression Method:-
The population at the end of any year is given the following expression.
Pn=P+nxdx0.1+(0.1xn)(01xn+1)xl/2
Where,
Pn= Population after and years after base year
P=  Population at the end of base year 2011 which is 59279.00
d= Average increase in pop decade- 8745
Nn=No.of years after base year
= Incremental Increase -1016
i}-  Population In year 2026 = 559279 + {1.5x% 8745 ) + 15 |1+ 15 )x{-1016 f 2)
= 70568
Say = 70570
i)~ Population in year 2041 = 59279 * 3x 8745 ) + 30 (1 + 30 )x{-w016/ 2)
= 79571
Say = 79580
iiij-  Population in year 2056 = 59279 + {4.5x 8745 ) + 45 {1 + 45 x| -1016 / 2)
= 86290
Say = 86290
D). Simple Graph Method:-
5. No, Year Population
1 2026 77546
2 2041 89178
3 2056 102555
E. Semi e
S.No. Year Population
3 2026 87315
2 2041 123976
3 2056 173202
Population Pro rhv iffer is tabulated as below:-
Year
Sng; Method 2011 20% 2001 2056
X Arithmetical P 55279 72400 85520 58630
2 Geometrical Progression 59279 80750 110090 150030
3 Incremental Increase 59279 70570 79580 86290
4 |Simple Graph Method 59279 77546 89178 102555
5 Is«mj log Graph Mathod 58279 B7315 122976 173202
G). CONCLUSION:-
Fram the above table it is observed that the population figures obtained by Simple Graph Method, Arithmetical Progression are on lower side, while that cc d by the ical P ion &

Semi log Graph Method are on higher side but Calculation by Incremental Increase is guite reasonable. In view of the present urbanization trends prevalent in site, it is anticipated that with the better
amenities and infrastructure developed under this programme will further assist influx of rural population and consequent projection higher than that figure, thus adopted are -Incremental Increase

sl.
i 3
No. Year opulation
1 2026 70570
2 2041 79580
3 2056 85290




2.0 The Ward wise adopted population and provision of pulblic stand post at Public Place has been tabulated as follows:-

568

TECHNICAL STATEMENT

Intermediate Stage

Ultimate Stage as on

s1. As per 2011 census Initial Stage as on 2026 2041 2056
No. Ward
Total SC/ST |Total SC/ST Total |SC/ST | Total sc/sT
WARD NO.-0001 1993 120 PEYE] 143 2676 161 2901 175
WARD NO.-0002 2610 160 3107 190 3504 215 3799 233
WARD NO.-0003 2435 153 2899 182 3269 205 3545 223
* WARD NO.-0004 3194 188 3802 224 47288 52 4649 274
WARD NO.-0005 2183 130 2590 155 2931 175 3178 185
WARD NO.-D006 1833 135 2182 161 2461 181 2668 197
WARD NO.-0007 3329 200 3963 238 4469 268 4846 201
WARD NO.-DO08 2340 141 2786 168 3141 189 3406 205
WARD NO.-0009 3287 195 3913 232 4413 262 4785 284
WARD NO.-0010 2614 155 3112 185 3509 208 3805 226
WARD NO.-0011 2707 162 3223 193 3634 217 3940 236
WARD NO.-0012 3661 219 4358 261 4915 294 5329 319
WARD NO.-0013 1592 94 1895 112 2137 126 2317 137
WARD NO.-0014 1807 108 2151 129 2426 145 2630 157
WARD NO.-0015 3866 231 4602 275 5150 310 5628 336
WARD NO.-0016 1588 %6 1850 114 2132 129 2312 140
WARD NO.-0017 3028 182 3605 217 4065 244 4408 265
WARD NO.-0018 2813 168 3349 200 3776 226 4095 245
WARD NO.-D019 2085 124 2482 148 2758 166 3035 181
WARD NO.-0020 1515 90 1804 107 2034 121 2205 131
WARD NO.-D021 1402 90 1669 107 1882 121 2041 131
WARD NO.-0022 2298 136 2736 162 3085 183 3345 198
WARD NO.-0023 1830 102 2179 121 2457 137 2664 148
WARD NO.-0024 1795 114 2137 136 2410 153 2613 166
WARD NO.-0025 1474 116 1755 138 1979 156 2148 169
Total 59279 3609 70570| 4296 79580 4845| 86290 5253

\Water Proposed to be supplied 135 Iped and provision for unaccounted water has been made 15% as per latest design criteria.

N
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